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CP NO.(IB)113/ALD/2017

Sh. Shri Nath Tiwari, Advocate for the Financial Creditor, Punjab National

Bank.

The present petition is filed U/s 7 of the [ & B Code, 2016. Registry to make
scrutiny of the same. Meanwhile, a formal/statutory notice to be issued to the

Corporate Debtor Company at its registered office.

Hence, the matter is listed on 9" October, 2017
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Dated:20.09.2017 Sri H.P. Chaturvédi, Member (Judicial)
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Kavva Prakash



